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KOLKATA BENCH

26 Jun 2025

Original Application No. 47/2025/EZ
IN THE MATTER OF:

Satyanand Ray

_ Applicant
-;ﬂ\h?'  Kumar fﬁ!:z-i Vs
?-m ol 1\\'?; The State of Bihar & Ors.
558! }w yot ...Respondents

oate .- .. 2 4} . z-c‘:;w&.

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2

..._ e

ISuz’ab\v Sl‘nhn aged 20 years, ?gﬁ deamb wpresently

e

working as W“"% the office ofﬁ ?arh«m. do hereby

solemnly affirm and state as under.

1. That I am duly authorized to file this Counter Affidavit on behalf of
Respondent No. 2 and am conversant with the facts and circumstances of

the case. I am competent to swear this affidavit.

2. That this Counter Affidavit is being filed in compliance with the order
dated 27.03.2025 passed by this Hon'ble Tribunal in the present case.

3. That the Applicant through the present application has raised grievances
regarding improper disposal of garbage adjacent to Biscuit Factory Road,
situated under Municipal Council, Danapur Nizamat. The answering
Respondent submits this consolidated reply addressing the nature of

grievance raised in the application.

4. That from perusal of the contents of the application, it is evident that the

Applicant is aggrieved with the authorities of Municipal Council, Danapur
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Nizamat on account of alleged mismanagement of garbage disposal at the

site in question.

5. That at the very outset, it is respectfully submitted that the Executive
Officer, Municipal Council, Danapur Nizamat through Memo No. 2127 dated
30.05.2025 has provided updated factual status in this matter along with
copy of counter affidavit filed in the present case to the UD & HD,

Government of Bihar.

Copy of Memo No. 2127 dated 30.05.2025 is annexed herewith and marked

as Annexure-R-1,

6. That as per the position taken by the Executive Officer, Municipal Council,
Danapur Nizamat, presently garbage at Biscuit Factory Road, Danapur is
not being dumped and entire garbage has been removed from the location.
Further, garbage is being collected on daily basis and the same is being
transported to Bairiya Dumping site. No garbage is being burnt at the
Biscuit Factory Road, Danapur.

7. That it has been informed that for bio-remediation of legacy waste of
dumping yard situated in Ward No. 33 of Municipal Council, Danapur
Nizamat, Notice Inviting Tender No. 01/LEGACY/WASTE/NDDN/2025-26
has been issued wherein the last date for submission of online bid was
12.06.2025 and date of opening of technical bid was fixed for 17.06.2025.

8. That the answering Respondent, based on relevant background facts,
submits the current operational status and future plans. That the regarding
operational status of waste management facilities, it is submitted that at
present, total operational capacity of Material Recovery Facility (MRF) and
compost plant is approximately 10 Tonnes Per Day (TPD), which is located

adjacent to Biscuit Factory Road, Danapur. The current waste generation
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under Danapur Municipal Council is approximately 95 TPD. The MREF is fully

functional and is currently processing wet waste.

9. That for securing the legacy waste site, the area around the legacy waste
has been secured to prevent environmental and safety hazards. For this
purpose, a boundary wall has been constructed and necessary security
arrangements have been made with deployment of guards and installation

of lighting to prevent accidents and unauthorized access.

10. That a drone survey has been conducted to assess the volume of legacy
waste present at the site in question. As per the survey, approximately
52,107 tons of legacy waste is present at the site. Based on this survey, a

tender process has been initiated for the scientific remediation of the waste.

11. That a centralized waste management plan adopting a cluster approach
has been formulated for Danapur as part of a broader strategy under the
Patna Municipal Corporation. This plan has received approval from the

Government of India under Viability Gap Funding (VGF) Scheme.

12. That regarding future waste management strategy, upon establishment
of the integrated waste processing facility of 1600 TPD at Ramachak
Bairlya, Danapur Municipal Council will be required to transport all
municipal waste to this facility. The Patna Municipal Corporation will be

responsible for the processing of this waste.

13. That in view of the above ground realities, it is respectfully submitted
that the Respondent authorities are seriously involved in finding permanent
solution to the enormous problem of waste management being generated
under Patna Municipal Corporation and the adjacent Municipalities,
including Municipal Council, Danapur Nizamat under a Centralized Waste

Management Plan by adopting a cluster approach.
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14. That once the remediation of legacy waste and operationalization of the
centralized facilities are completed, the issue of mismanagement of

garbage disposal will be resolved permanently.

15. That the Respondent is taking all necessary steps in accordance with
the applicable environmental laws and regulations to address the concerns
raised by the Applicant and is committed to ensuring proper waste

management practices.

16. That in view of the aforesaid facts and circumstances, it is respectfully
prayed that this Hon'ble Tribunal may be pleased to dispose of the present
application in view of the steps already taken and being taken by the

Respondent authorities.

17. That the contents of this Counter Affidavit are true and correct to the
best of my knowledge and belief and nothing material has been concealed

therefrom.

B g

Prepared in my Office 106 \ e

-~ DEPONENT,

Surendra Kumar,
Advocate

Identified by me
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VERIFICATION

I, the deponent, do hereby verify that the contents of the above Counter
Affidavit are true and correct to the best of my knowledge and belief and

no part of it is false and nothing material has been concealed therefrom.

Lﬁfﬂ_ﬂ P RS S
Verified at 'lim on this _30 day of 0.6 , 2025.

\_ Swobk Snma
‘ pepoNENT 2414 1%~
P ;_';,;‘}_.L—-""“—
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| v fE B Ej}y;?n COURT FEE )
. 5f/ - JERI0

BRECRO002C250600082009
____26 Jun 2025




R-1

54
¢ -
FARTE TR YT
AR, A, e
Cmall~ nagarparlshaddanapur@gmall.com
QL LRSI st B S SE

D,

TR gl 9w,

N AR e |
W,

IRAISTET FfEE-we- arqv s,

TR [ 08 SiEr Ry,

famrme, e | '
fqa- E NGT ifﬁ S FHiwET 4 BT 0.A. No.- 47/2025/E7 Satyanand

Ray Vs. The State of Bihar & Ors. & 99 7 |
eI,
ST fawa & v & e ¥ 5 A NGT Gl Wi demar § 2 oA,
No.- 47/2025/EZ Satyanand Ray Vs. The State of Bihar & Ors. o T qf{ug
S e am ofy qme-ve ey fear T B, Rramr ol S0-2712
fei-30.05.2025 B| WY & wadw wHiF-13 7OR0/NGT-03/2025 243,
fEi%-26.05.2025 % RY 7% PRy 3 oruem 7 Rrege o, aHge fer
T ST A ¥ 92 gu 52 @ Fore AT weE U & ® aer g §
TH TR T TR RIS SR T AERERT S 8N A g2 9w
F O &fer s o W Ren omr B g e O Ree e
e 1€ # U2 Legecy waste F Bio-remediation HT RoyEs ey fifeer =t
afeAr @t o g 2, frwE FRET w0-01/Legacy/waste/NDDN/2025-26 ¥
P T die d@re A R 17.06.2025 @ Relf| ) Rfe Raes

B % ORI FET SRR A #r omnh |
aEH AT g i |
&70-1. SfloflogHo wrer BECISRIEE|
2. 'O quy-u= (frr 02712 /
feAT®-30.05.2025) %\“
TR Eﬁﬁh‘\éﬁ EEREARH

TR 9RYeE &R Fem |

(3



95

EIRIRE TR 9w 3y o
ﬁlﬁﬁ%ﬂi"rﬂgﬁwaﬁﬁgﬂwm‘

N BT o1l E I S
Eejejiraiefingf=

Altltude
peed:0.0km7h
3 2

D ST TR ]
Lejesih

ey

s TR
ToloomBGomoutor e

Gosgle Altitudei-0. 2en

s LTS T s ]

MITHILA O
& it
SRres|n
IPRHEE o g =

= :qugls.

Executive Officer
Hao: * avu Mizamal

¥

2/ M(}TAR“(;
o L;}\rro? WA
. o, SIWGI 5
:w 2304 iME i




56
X

Before,

The Nationa) Green Tribunal,
Eastern Zone Bench, holkata,

Origing] Application No. 47/2025/17,

Satvanand Ray

............. Applicant
“Versts-
The State of Bihar and others Respondents
INDEX
Subject: - Counter Affidavit
S1. Nos. Particulars Page Nos.

1. Counter Affidavit on behalf of Respondent No. 03 | —Y

2. Annexure:1: A Photo Copy of NIT — B
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Counter Affidavit on behalf of Respondent No. 03:

I. Pankaj Kumar, Gender- Male, aged about- 40 Years, S/o-

Shrawan Manjhi, R/o- Village-Raikali Bado, Gopalganj, P.S.- Paikaul,

District- Gopalganj, do hereby solemnly affirm and say as follows:-

L

/':»9

e

'tE)E{a/I- k{m:d %
e t ';:; !

That, T am presently posted as Executive Officer Nagar Parisad,
Danapur Nizamat and as such and well acquainted with the facts and

circumstances of the case.

. That, a consolidated reply on the issuc raised in the original

application is being submitted by the Respondent No. 03 which are

us follows:-
ot
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That garbage at Biscuit Factory Road, Danapur is not being

e

dumping at present and all the garbage has been removed from thede

and on this place at present only garbage is being collected daily and

the same is being send to Bairiya and it is further relevant to state 4234

| that no garbage is being burnt at Biseuit Factory Road Nasrigan|
Danapur at present by the Nagar Parisad, Danapur.

4. That, it 1s Turther stated n reply of the statement made in O.A.
application and with regard Lo the grievance raised by the petitioner
that for Bio remediation of legacy waste of Dumping Yard situated
i Ward No. 33 Notice inviting tender No. 01/ LEGACY/ WASTE/

| NDDN/2025-26 has been invited . The Last date for submission of

online Bid of the said tender is 12.06.2025 and date of opening of
technical bid is 17.06.2025.
A Photo copy of NIT is annexed
herewith and marked as
ANNEXURE: 1 to this Counter
Affidavit.

5. That, itis further stated that after disposal of tender and selection of
executing agency 4 months time has been fixed for complete
disposal of waste after making Bio Remediation of Legacy Waste.

{'*r ”AQ
/ hc—éi Kumarl

x| =) A

fr:ﬂ C::E ‘;:?'.E" o
QNS -
o




6.

8.

59
X

That, | have read the contents of thiy, Counter affidavit and fully

understood the same.

That the statements made in Paragraph ’l?ﬁif‘ ......... are true
to the best of my knowledge and the statements made in Paragraph
No.\.{..,,f are based on the information derived from the

records and the rest are by way of submissions made before this

Hon'ble Court.

That, the Annexure is true copy of its original.
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Office of Executive officer , Nagar Parlshad Dnapur Nizamat, Danapur |
B m 1nwlal{unu{ Bids
e
Invites online Request for Proposal for Legacy Waste Bio- Remediation
Services for reclamation of land of Dumpsite of Nagar Parishad Danapur Nizamat At
Danapur ,Patna

O1/LEGACY WASTE/NPDN/2025-26 N
Name of Work Request for Propasal for Legacy Waste Hio-
Remediation Services for reclamation of land of
Dumpsite of Negar Parishad Danagur Nizamat A1
Danapur Patna
Estimated Project Cést 28,6155, 200.00 =
8id Security /EMD 2% 57500000
Cost of Bid Document 10,000
Tender Fee: as per eprocd bihargovin B
The Intended Completion Date from Date of 4.0Months
signing of Work order/ contract agreement
Date of Issuz of R.EP/Notice inviting Tender 14.05.2025
Start of Bid/Downloading of R.F.P Documeant 11,05.2625
Last Date of Online Bid Sut i 12.06.2025
Last date and place for Submission of hard | 15-06-2025 ,office of Exseutive Officer Nagar parishad
copy Danapur Nizamat, Danapur 4 J0FM
Opening of Technical Bids: v o 1706,2025
The id valdity period 180 Days
Date and place for Fre-bid: 29/05/2025, office of Executive Officer, Nagar
parishad Danapur Nizamat, Danapur 12.30PM

The bid forms and other detalls can be seen & downloaded from the Website/Partal
https:/ fww.eprocZ.bihar.govin
* Document fee is mandatery to be pald through onhm muda l.e, knternet payment gateway
(Credit /Debit Card]/Net Banking/NEFT/RTGS In favour of Executive Officer Nagarparishad
Danapur Nizamat, Denapur.
* TheR.F.P may be Postponed, medified or Cancelled at&n\:ﬂme due to administrative Resons and

Mo Claim shall be entertained on thisaccount. i Executive Officer
Eor further detalls please visit ; wwwstate. bikargowin/prdbihar * Nagar parishad Danapur Niramat,
PR- DJ3467 |8 & C] 2025-26 Dinapur
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nfzen | FEMALE

7216 7077 9524

h_____._.._._———-————\—'_-'_'_'___"_____—_
BT AT, T qg AT

NTIFICATION AUTHORITY-OF INDIA

qdr: Address:
TR, A FATT, OiD: Jagdamb Kumar, Subhash

Nagar, Mamn Road. West of

TUTY T, BT, T

A _‘“ ' it s knemmehak, New Jaganpura;
ST FHAT, T Patid.

FHEAIT, WA, Bihar - 800027

4817 - 800027
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